IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
O ANo,1268/95 Date of Order: 18,6,96
BETWEEN
Shaik Meeravali es Applicant,
AND

1. The Telecom District Engineer,
Nalgonda - 508 050,

2. The Chief General Manager,
Telecommunications, AP,
Hyderabad - 500 001,

3. The Director—General Telecom.
(representing Union of India),
~ New Delhi -~ 110 001,

4, Shri D Guravaiah
C/o Telephone Exchange, : :
I{Odad - 508 206. . . - e R&mndmtst

Counsel for the Applicant. +s Mr.C,Suryanarayand
Counsel for the Respondents s Mr.V,Rajeswara Rao
CORAM 3

HON'BLE SHRI R,RANGARAJAN : MEMBER {ADMV,)

- - e

JUDGEHENT__

X Oral oxder as per Hon'ble Shri R.Rangarajanb,Menber (Admn, )
This OA is filed fo promote the applicant as Phone
Mechanic and send him for training according to his tumn in

the seniority list,

2. The learned COuﬁsel for the respondents produced tﬁe
letter No,CAT/0A/1216-95/SK,M/95-96 dated 17,5,96 wherein
it is stated that the relief asked for in this OA will be

N~

implemented immediately,
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3. In view of the above submission the OA is disposed

as having beceme infructuous, The respondents should

send him for training in the next opportunity and his

senijority should be shown at the suitable place, o
. o

4 Shri v.RESEENES.REBILNESRHRECHER TnEn § T EREORIEAS Bhsea
|

Advocate for this case, He should file the memo of

\
appearance today,

|
5.. The OA is orxdered accordingly, No cests, |

( R.RANGARAJAN )
: ~ Member (AMdm, )
Dateds 18th June, 1996 | &
( Dictated in Open Court-) J
|
d ) .
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cedie
0.A.ND.1268/95 . \
Copy to:
1. The-Teleceﬁ District Engineer,

A
24

5,

6o
74

Nalgonda « 508 050

The Chief General Manager,
Telecommunications,A.P,
Hyderabad - 500 001.

 The Director General, Telecom,

New Delhi -~ 110 0O1,

Dne copy to Mr.C.Suryanarayana, Advocats,
CAT,Hyderabad.

One copy to Mr.Y.Rajeswar Rao, Addl.CGSC,
CAT,Hydsrabad,

One copy to Library,CAT,Hyderabadé
One duplicate copy.
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COMPARED BY ' ARBROVED BY

- THE CENTRAL ADMINISTR-TIVZ fRIBUNAL

HYDER- BN HBENCH HYDZIR-BAO
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HON'BLE SHRI R.LRANGATLJAN: M(A)

DATED: IS/A/?A

ORDER/JUDGEMENT
G-A‘. F\[a-/ﬂa‘e'/[:op.;i;Gl

in

Qe 124 §/95

S7 OF WITH DIRECTIING
o1sMIBsEn
DISMISETD AS WITHORAEN

CRDEAZD /REIZEFD ——

NG ﬁﬁQiR AS TO £O375.
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